1 5 3 Written Answers

Rdjatsthan’s Request for more Cloth

8213. SHRI JAI NARAIN ROAT: Will
the Minister of COMMERCE be pleased
to state:

" (a) whether Government have received
any demand from the Rajasthan State
Government for the supply of more cloth
to enable the State Government to mect
the public demand in that State; and

(b) if so, the details thereof and what
action Government have tuken so far in
the matter and when Government propose
to meet the iacreased demand of  the
State?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
P. A. SANGMA): (a) and (b). The re-
ference is presumably 1o controlled cloth
since there is no system of allocation of
non-controlled cloth to State Govern-
ments. Government have not recently re-
ceived any demand from the Rajasthan
State Government for the supply of more
controlled cloth. Controlled cloth is being
supplied to the State of Rajasthan in ac-
vordanice with the criteria adopted for dis-
tribution of controlled cloth to all the
States. This allocation is done after tak-
ing into account the population and having
regard to the production level of such
cloth fixed for the year, and the availabi-
lity of cloth during the particular month.

Censtruction of Calicut Airport

8214, SHR1I EBRAHIM SULAIMAN
SAIT:

SHRIMATI
LLAN:

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state:

SUSEELA GOPA-

(a) whether the proposal for airport
near Calicut has been cleared by the
Finance Ministry and Government;

{b) if so, when is the work expected
to commence; and

~ {c) steps taken for expeditious work in
since long and growing need for the air
view of the project having been delayed
service?
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THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI A. P. SHAR-
MA): (a) The proposal for comStruction
of an aerodrome at Karipur near Cali-
cut has. been sanctioned by the Govern-
ment;

(b) and (c). The work will be awarded
for execution after completing the codal
formalities.

Export of Cobra Skins

8215. SHRI RAM NAGINA MISRA:
Wili the Minister of COMMERCE be
pleased to state:

(1) whether Government are permitting
export of cobra skins abroad;

(b) if so, the amount of foreign ex-
change earned during the last five years,
year-wise;

(c) the particulars of the agencies
engaged i this trade; State-wise; and

(d) total quantity of skins exported
during the last five years, year-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRIP.A.
SANGMA): (a) No, Sir. Export of snake
skins is banned.

(b) to (d). Do not arise.
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